IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR |

)
ORDER SHEET /5
APPLICATION NO.....ccccvivunennne OF |
Applicant(s) : - : Respondent(s)
Advocate for - Advocate for
Applicant(s) . Respondent(s)
- Ngtes of the Registry Orders of the Tribunal
L - OA N0.213/2009
s Date of Order : 02.11.2010

Mr. Anish Ahmed, counsel for applicant.
Mr. K.D.S. Charan, proxy counsel for
Mr. Kuldeep Mathur, counsel for respondents.
The learned advocate appearing for the applicant
submitted that he wants to withdraw this original

application with liberty to file a fresh application.

In view of the submission made by the learned

advocate of the applicant, he is permitted to withdraw

this original applicant and as such the same stands
dismissed as withdrawn. However, liberty is glven to the
applicant to file a fresh application if so “advised.
Accordingly, this O.A. stands dismissed as withdrawn.

[Sudhlr kuar] [Justice S.M.M. Alam]

Administrative Member Judicial Member
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